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(b) the gap between the estimated loss 
of duty and actual loss of dutyforthe conees­
sions granted during the calendar year 1991 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH­
WAR THAKUR): (8) and (b). Central excise 
duty exemptions are granted 'or achieving 
different objectives like minimising tax bur­
den on goods 0' mass consumption, promo­
tion of .xports, fiscal relief to deserving 
sectors 0' ths economy such as agriculture, 
smaH scale sector, public health etc. Gov­
emment does not have data on the gap 
between estimated and actual Joss due to 
concessions granted. 

Vocational Training Institutes 

4266. SHRI SUBASH CHANDRA 
NA YAK: WiD the Minister of LABOUR be 
pleased to state: 

(a) whether there is any proposal to set 
. up some vocational1ralning institutes forthe 
handicapped persor.s in the Central Sector; 

(b) if so, the number of such training 
institutes proposed to be set up in the Eight 
Plan;and 

(c) the criteria 'ix8d for the opening of 
such Institutes In the country? 

. 
THE OEPUlY MINISTER IN 11-.. 

MINISTRY OF LABOUR (SHRI PAGAN 
SINGH GHATOWAR): (a) to (c). While there 
IsnoproposattosetupaVocationalTraining 
Institute tor the Har.dicapped In the Central 
Sector, the Directo!'8te of E.yment un­
der the Ministry 0' Labour is Implementing a 
scheme torsetting up Vocational Rehabilita­
tion Centras for Handicapped In the country. 
AJ present 17 Vocational Rehabilitation 
Calmr" for the Handicapped have been set 
up 1n various States In the country. Seven of 
these VoCatlonaf RehabititatJon Centres for 
the HandtC1Ipped have been provided with 

Skill Training Workshops which are impart­
ing informal job-oriented training to persons 
suffering from various disabilities. It is pro­
posed to set up such Vocational Rehabilita~\ 
tion Centres for Handicapped in all the States 
in a phased manner. 

Inland Waterways Authority of India 

4267. SHRI PRAKASH V. PATIL: 
PROF. ASHOK ANAND RAO 

DESHMUKH: 
SHRI M. RAMANNA RAI: 

Will the Minister of SURFACE TRANS­
PORT be pleased to state: 

(a) the total capital investment of the 
Inland Waterways Authority of India; 

(b) whetherthe Governmentpropose to 
expand the operation of the Authority; 

(c) if so, the details thereof; and 

(d) the steps taken by the Government 
to streamline the working of this organisa­
tion? 

THE MINISTER OF STATE OF TH_@. 
MINISTRY OF SURFACE TRANSPORT 
(SHRIJAGOISHTY!lER): (a) A total amount 
of As. 38.52 erores "as been released to the 
Inland Waterways Authority 0' India (IWAI) 
as grant towards plan schemes sinee Its 
inception iii October, 1986. 

(b) and (c). A Provision of Rs.1.SO 
croAtS has been made In BE 92-93 for devel­
opmentof KoDam-Kottapuramstratch of West 
Coast canal and Champakara and Udyog­
mandai canals in Kerala which have been ... 
declarad as National Waterways w.e.f. 
1.2.1993. 

(d) The GoYl .• closely monlorJng the 
working of the IW AI througtl lIS nominees on 
the Authority. With a view toetraamliMtha 
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functioning of this Authority. the Govt. have 
among others, decided to abolish the post of 
VICe Chairman and downgrade the post of 
member (Finance). 

Development of Tau .. Silk 

4268. SHRI K PRADHANI: 
SHRI K.P. SINGH DEO: 
SHRI SUBASH CHANDRA 

NJ\YAK: 

WiHthe MinistercHEXTIlES be pleased 
to state: 

(a) whether the Government have made 
any specific schem3/C0fll>rehens;ve plan 
for the development of !:ericulture, mulberry 
and upliftment of 1asar silk worm in the tribal 

, sub-plan areas in the country particularly in 
Orissa and Madhya Pradesh; 

(b) If so, the details thereof; 

(c) the fund prollided during e8th of the 
last three years, till-date, State-wise; and 

Cd) the details of achievements made so 
far, State-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SttRI ASHOK 
GEHlOn: (a) 10 Cd). The Central Silk Board 
(CSB) has not.made ar.y special sericullure 
scheme or compre>tensive plan for tribal 
sub-plan areas in the country. Sericunure is 
a State subject and schemes meant for SCI 
ST are primarilyformJlated and implemented 
by the concerned Slate Sericunure Depart­
ments directly under various centrally as­
sisted programmes Ike ITOt-, IRDP etc .• 
However. the schemeslprogrammes being 
Implemented by CSB largely benefit the SCI 
ST population as sericulture Is being prac­
tised by a large nl'mber 01 SCsJSTs. The 
National Sericutture Projecl (NSP) being 
~nted' by CS8 for development of 

mulberry in 17 States also covers some tribal 
areas particularly in Orissa and Madhya 
Pradesh. besides, an tnter State Tasar Proj­
ect (ISTP) primarily benefitting the tribals, 
had been implemented 'eartier in' 8 States. 
including Orissa and Madhya Pradesh. The 
second follow-up phase of this .project Is 
under implementation in Orissa and Mahar­
ashtra currently. 

ESI Hospitals 

4269. SHRIG.DEVARAYANAlK: 
SHRI KODAKANI GOWDANA 

SHIVAPPA: 

Will the Minis1erof LABOUR be pleased 
to state: 

(a) the number of ESI Hospitals set up 
during the 7th Plan period, State-wise; and 

(b) the contribution irom the Union 
GovemmenVEmployees State Insurance 
Corporation for setting up those hospitals 
and also the contribution made by State 
Govemments, State-Wise? 

THE DEPUTY MINISTER IN THE 
MINISTRY. OF lABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) and (b). The ESI 
Corporation does not prepare any five-year 
plan for construction of ESI Hospitals. The 
ESt Hospitals areconstruded on "need basis· 
. in accordance with the norms prescribed by 
the ESt Corporation. The entire cost of con­
struction is met exclusively by the ESI Cor­
poration. Neither the Central Govemment 
nor the State Governments make anycontri­
bution towards setting up of ESI Hospitals. 
During 1985-90, the Corporation earmarked 
As. 8102.34 lakh tor construction of ESI 
Hospitals, Dispensaries. A statement show· 
ingthe number ofESI Hospitals. State-wise. 
commissioned during this period is 
annexed. 




